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SHRI. KRISHNA CHANDRA HAL
DER : Why are you diverting her from
roplying to my supplementary ?

SHRI G.S. NIHALSINGHWALA : May
I know from the Minister whether it is a
fact that the arms recovered from extremists
in punjab are foreign but they are replaced
by Indian-made weapons by the police ?

SHRI P. C. SETHI: No, Sir,1 have
stated even before that as far as the arms
recovered in Punjab are concerned, only a
couple of revolvers with foreing markings
were recovered and there is no question of
police replacing the foreign arms recovered
with Indian arms.

DR. SUBRAMANIAM SWAMY : Sir,
first of all I would like to congratulate the
Minister for clearing the air, so to speak.
He said there is no systematic attempt
being made for infiltrating this country with
weapons and he said, the amount is small,
and I think the debate about the threats to
thi country should be based on the back-
ground of that. Unfortunately, the public
speeches of the Ruling Party members are
not in consonance with the facts,

PROF. N. G. RANGA : What do you
mean ?

DR. SUBRAMANIAM SWAMY : By
that I mean, in the public speeches they say
that foreign hand. Opposition and every-
body is destabilizing the country. It is not
that-* " (Interruptions). The Minister has
gone on record. I would like to know
whether it is a fact that in Punjab among
the weapons that they have found, they
found only one or two with the foreign
markings and whether it is a fact that the
guns that are being used in Punjab are
mostly country-made,

SHRI P. C SETHI : Sir, I have said
before that most of the arms which have
been used in Punjab are mostly country-
made or- some of them are smuggled across
the border and Government has taken
ample measures to seal the borders so that
no smuggling of arms is possible on the
border.
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SHRI M. SATYANARARAN RAO :
Mr. Speaker, Sir, now as Mr. Nawal
Kishore Sharma said, 1 am also not satis-
fied with the reply given by the hon,
Minister, Now, this debate is going on. You
are also in danger, ] was not here om that
day when the question was raised. Every
day we hear that murders are taking place
with foreign ammunition only. The hon.
Minister is now stating here, ‘it is not
proper for me to say from whioh country
these weapons and ammunitions are
being imported here’ 1f you are not able to
find out, then who is going to find out.
If you are afraid of disclosing the country's
name. You please tell us ; otherwise please
tell us clearly why from these countries the
weapons are arranged and they are being
encouraged not only by foreign countries,
but also just now as our friend said, our
own great Mr. Swamy is also encouraging
them in this connection. [ want to clearly
impress upon you about this.

DR. SUBRAMANIAM SWAMY :
Which Swamy ?—Swami Dhirendra Brahma-
chari or Subramaniam Swamy ?

SHRI M. SATYANARAYAN RAO:
Both.

(Interryptions)

SHRI P. C, SETHI : Sir, if the hon.
Member means that the extremists are
being encouraged by some foreign hands,
then to that extent he is right. But if he
means to say that some foreign powers are
sending regular arms to India, then to that
extent his version is not correct,

Circulation of An <Open Letter, By
Akali Leader among Leaders of
Commonwealth

*414. SHRI RAJESH KUMAR SINGH :
Will the Minister of HOME AFFAIRS be
pleased to state :

(a) Whether Sant Harchand Singh
Longowal, the Akali leader, had circulated
an ‘open Jetter’ regarding Punjab problem
among the Leaders of common wealth who
were recently in Delh ; and

(b) if so, the details there of and
the reaction of Goverment with regard
thereto ?
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
NIHAR RANJAN LASKAR : (@)
Government have seen the pamphlet brought
out by the president of the Shiromani Akali
Dal, but there is no verified information
whether this was circulated among the
CHOGM dclegates.

(b) the pamphlet contains certain allega-
tions. Appropriate legal action would be
taken if material contained in it is found
actionable.

=t T gwre fag : gAr g WAy
aga% T %% %7 faar v

“Gomvernment have seen the pamphlet
brought out by the President of the
Shiromani Akali Dal, but there is
no varified information whether
this was circulated among the
CHOGM delegates.”

feaga # ne@fiaa § =1 gova
Frar 2 ¥ afaw ger o 3AA 3
Y97 q T gar 8, AfwA @A AEm
&OwrE adt &7 @iy 5 oagde gar
ar gl 4

& srraar wrzar § f& 99 dvedz ¥
T OAATS §| ¥ AT W GERNE F
qISAR ¥ #T FIAT AEY § 7 IWA w0
Q9w few qo g ? F gg ot sEAr
rgar § fs ag Tewwe ww Y
9gW AT )

SHRI NIHAR RANJAN LASKAR:
This pamphlet is with us. The whole thing is
under examination, 'If any action can be
taken under the law, we are examining that
in consultation with the Ministry of Law.
Whether this was distributed among the

CHOGM delegates we have no conflrmation
so far.
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F urg yqrg qgF Ar =fge 1 Afww
I & FEE § af drede T Av
T8, zog F1§ FAHrE oA agt ¢

W U ga fag : F@T o=
ustewa &1 faluY wgraat fasr @ § ar
g 7 ST gL A AT Feq &, A
A% ¥ 3/ 97 GHTW W AE Srwq ?
A ¥ 2N A QAEAT T GEAAT FT

w®E?

=l A7y AETH VB : FB AFIET Y
fadwt #- #%r, gaefes ferew ok
audsr - § W agt ¥ ggraar s
&) oY ggrAar 9% $ wrsAw ¥ A ,
IH AFT F1gA7 waer frar § sl
T W § 1 AfFT wgt aF  wifeear
%  IEAr WIS FE F7 997 a
ag IaFT faadt §

S AF A AT ;. HJTX F Y97 N
A fr v A g
T GINAT T T ¥ | IqW w@r AT
fe SUT §75T FeaT GraAT A WER
frar g f5 SwF 1981 ¥ wx aw 35
fAiFfal A gar it &1 w7 5w
frar g - s am qarg §-f5 gw 2
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SHRI RATANSINH RAIJDA : Sir,

. this problem of Punjab has been agitating

the mind of the entire country and this
House has discussed it not once but twice,
The house was rocked twice. You from the
pedestal of the Speaker had also expressed
your sentiments. Now, Sir, this entire House,
all the sections of the House have asked
the Government to take prompt measures.
Even on that day, I had stated that times
are extraordinary, demanding, extraordinary
measures. But in spite of all this, the
action taken by the Home Minister is falling
short of the requirements.

Now, the Prime Minister is present in
the House. So far, the Prime Minister has
not opened her mouth or taken the House
into confidence on this problem. We would
like to know whether Governmentwill sce
up even now, this is a challenge to the
it entire civilised society. Every day either
Nirankari or some-body is killed. When the
Speaker of the House is on the hit list and
when some of the Members of Parliament
are on the hit list, why the Government
exhibits this impotency ? How long are you
going to tolerate this ? Does this Goverment
want to act, or not ? Will Parliament be
given clarifications on this ? Will the Prime
Ministar take this House into confidence ?

AN HON. MEMBER : You take aciion
on Your people.

( Interruptions)

SHRI RATANSINH RAJDA : We
would liket to hear the Prime Minister.
The Home Minster has spoken and he is
very weak-kneed, 1 sympathise with him,
Let the Prime Minister speak. Stiong action
is required,

SHRI P. C. SETHI : Whatever I have
stated, as the Home Minister, I have to
answer this.
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1 have stated in this regard that the
details of the action to be taken cannot be
spelt out here. That will be, taken at an
appropriste time and then there is no
question of fecling any impotency on this
question. The Government is bound to act
at an appropriate time without spelling out
the details in the House.

(Interruptions)

THE PRIME MINISTER (SHRIMATI
INDIRA GANDHI) : I am astonished
that the hon. Member thinks that 1 have not
opened my mouth. Usually, they are comp-
laining that I am talking too much. And I
have certainly spoken a great deal"""***

AN HON. MEMBER : Not inside the
House.

SHRIMATI INDIRA GANDHI : lnside
also when the occasion arises. There is no
point in my interrupting a Minister who is
giving a proper answer. But the problem is
not solved by making speeches within
Parliament or outside. Certain actions have
to be taken. We have to do it within our
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Constitution and within our laws. And if...
statements are exaggerated. as they often
are, in reporting. then that makes the
solution of the problem much more
difficult.

Setting up of Electronics Project
in States during Sixth Plan
Perlod

*415, SHRI SATYAGOPAL MISRA
Will the PRIME MINISTER be pleased to
lay a statement showing :

(a) the decision of Government to set
up Electronics Projects in different . States
during the Sixth Plan Period ;

(b) the details thereof ; and

(c) the shortest distance of these Pro-
iects from the border area of our Country ?

THE DEPUTY MINISTER IN THE
DEPARTMENT OF ELECTRONICS AND
IN THE MINISTRY OF FOOD AND CIVIL
SUPPLIES (DR. M.S. SANJEEVI RAO):
(a)to(c) A Statement is laid on the
Table of the House,





